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CP NO.(IB)24/ALD/2017, CA NO.159/2017

Partics are represented by their respective counsels. The reply to the CA
No.174/2017 is filed by the RP. The case is fixed for the argument. In this matter,
the order is reserved in CA No.159/2017. The applicant EXIM Bank is also at liberty

to file written submission, if any, in CA No.159/2017.

The matter be listed on 10" November, 2017.
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Dated:26.10.2017 | H.P. Chaturvedi, Membér (Judicial)
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